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of the workers, that the Government may at
least rise to the occasion and come to their
help and take over this industry.

THE NAVY (AMENDMENT) BILL,
1982

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE  (SHRI
SAWAISINGH SISODIA); Sir, on behalf of
Shri R- Venkataraman, I beg to move for
leave to introduce a Bill further to amend the
Navy Ac’, 1957.

The question was proposed.
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MR. DEPUTY CHAIRMAN; The

question is:

"That leave be granted to introduce a
Bill further to amend the Navy Act,
1957."

The motion was adopted.

SHRI SAWAISINGH SISODIA: Sir, I
introduce the Bill.

THE BUDGET (GENERAL) 1981-82
GENERAL DISCUSSION_,ntd.

SHRI D. HEERACHAND (Tamil Nadu):
Mr. Deputy Chairman, it is my pleasure tp
participate in the discussion of the budget
presented by the youngest Finance Minister,
Shri Pranab Mukherjee. It is true that he has
tried hig best in the budget to ease the burden
on the low and middle
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income groups. The budget is rathet the other
side of 20-point programme announced by
ou, hon. Prim, Minister recently. Paragraph
42 of the Finance Minister's speech leads us
to his correct of thinking. Perhaps, it is the
first time that a Finance Minister announced a
social security scheme encouraging even low
income group to save something. But he has
to see that apart from the age restriction of 18
to 45, certain income limit should also be
specified enabling only low and middl, clas?
people to take advantage of it. Since it is not
intended to bring out the black money, the
Minister has to draw necessary guidelines
only for the benefit of poor and needy people.
Som, hon. Members doubted about its
success. | am pretty sure that this scheme will
be crowned with success.

I would like to request the Finance
Minister to cut the non-Plan expenditure. It is
growing beyond our control. In the revised
estimate? for 1981-82 it was only Rs. 16,160
crores; but in the new budget estimate jt is
increased to Rs. 17,874 crores, that is, *nore
than Rs. 1,700 crores.

When the Finance Ministry advises our
Tamil Nadu Government against our
agricultural debt-relief programme, why
should they incur so much amount in non-
Productive Plans? Unless each and every
paisa is properly spent, I am afraid, most of
our programmes will be only half done. For
example, there was a special component Plan
of Rs. 110 crores for Scheduled Castes in
1981-82. Yet the condition of those people
remains more or less the same. On a number
of occasions we had discussions in this House
on the attacks on Hari-jans and Girijans.
Similarly our Tamil Nadu Government was
not given the proper assistance and the
necessary funds fo, implementation of our
programmes. Here I would like to point out
that our Tamil Nadu Government is the only
Government in the whole of the countrv to
pro-
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vide pathways ;o0 burial grounds for Harijans.
Again, our State i one of the States without
any adverse comments from the Reserve
Bank.

All the important points, particular,
ly No. 4, No. 5, No. 9, No. 11, No. 13
and No. 15, of the 20-Point Economic
Programme have already been taken
up by our (revolutionary  leader
Thiru MGR, even before the dJe of
announcement by our honourable
Prime Minister. Yet our demands in
regard to the  S'ethusamud:am  pro
ject, the highway project on the east
coast, the rapid transit system in
Madras  city, etc. remain  without
any positive response from the Cen
tral  Government.  With  regard to
point No. 11 of the Programme, Sir,
our Prime Minister has emphasised
the need for rural electrification. An
outlay of Rs. 361 crores was planned
in the Budget for this purpose. May
I request the honourable Minister to
give the necessary aproval to the
Sethusamudram  project? If it is ap
proved, we will get an income of Rs.
1.34 crores frorr. power alone, apart
from the income of Rs. 2.32 crores
from other sources and we will also
be able to save precious fuel. Simi
larly, if our highway project on the
east coast is approved, this will be a
very good link for aH the seven dis
tricts from Madras t, Kanyakumari.
Even for our armed forces this "will
be an added strength since it covers an
important  coastlne. It would not
cost the Central Government, too
much. It is a matter of Rs. 80 crores
only  approximately. Since our
Finance Minister has increased the defence
expenditure from Rs. 4.600 crores to Rs. 5,100
crores, I hope he would have thought of our
demand for this important project. I would
remain greatful to him if he confirms--* this.
Sir, the Sethusamudram pre-pect will cost Rs.
106 crores. I request the Finance Minister to see
that necessary provision is made for this project
also at trie earliest.

Sir, the Tamil Nadu Government has
also electrified all the villages in
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the State. Hence our request for this project
drew immediate attention from the Finance
Ministry. In regard to point No. 15 of the 20-
Point  Programme, our Tamil Nadu
Government has already made * P*vision of
Rs. 100 crores in our new Budget. Perhaps our
Tamil Nadu Government is the only
Government to take up this programme
sincerely since the Prime Minister announced
it. Our Tamil Nadu Finance Minister made
necessary provisions in his Budget to offer
nutritious food to children. Our Chief Minister
has already announced on the Sth March this
year that this programme will be completely
managed by dedicated women only. I hope the
Central Government would appreciate this and
would offer us the necessary assistance. Sir,
the figu'res in the Health Ministry will speak
for themselves as to how our Tamil Nadu
Government implemented the family planning
programme sincerely. Hence I extend a hearty
welcome to the decision of th, Government to
meet the entire expenditure on Village Health
Guide Scheme and to increase th, outlay from
Rs. 155 crores to Rs. 245 crores.

Under Article 45 of ou, Constitution, it
becomes our bounden duty to provide free
and compulsory  primary education. The
Tamil Nadu Government follows this
directive sincerely. Hence I request the
Minister to offer Us the necessary financial
assistance for sponsoring integrated child
development programmes throughout Tamli
Nadu. As I said earlier, Sir, seventeen to
eighteen thousand crores of rupees are being
spent without any appreciable result as non-
Plan  expenditure. There are jome schemes
in the various Ministries and Departments
which remain only on paper or as exhibits to
some foreigners.  Even in the opinion of
many Parliamentary ~ Committees and State
and Central Government audit authorities,
these so-called schemes have become burdens
to the tax-payir.g public. Hence the
honourable Finance Minister should take up
the programme of economy drive to get rid of
these schemes which have not been included
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in the 20-Point Programme, if he really
means this year to be the Productivity Year.

Sir. with regard to the salaried class, the
Minister was kind enough to raise the rate of
standard deduction; from 20 to 25 per cent and
to ailow encashment of the unavailed earned
leave exemption from Income-Tax, I request
the Minister to raise the ceiling for gratuity
also from 30,000 rupees to two lakhs. It was
not raised for so many years. Hence I hope the
Minister will rise to the occasion and raise this
to get the cheers of the officiali serving in
various sectors. In the field of social security
schemes, the Finance Minister should organise
a Small Savings Prize Deposit Scheme
ranging from Rs. 50 to Rs. 5,000 and should
exempt the prize amount from Income-Tax.

I would also like to draw the attention of
the Finance Minister regarding the dual
pricing policy far cement. I don't think this is
a right approach. With the introduction of this
scheme, the Government have only legalised
the blackmarketing of cement. Moreover, all
the cement based cottage industries, cement
based tiny industry and cement based self-
employed technocrat industry will perish,
resulting in unemployment of lakhs of poor
people all over the country as well as
thousands of crores of public finance invested
in this sector will surely be lost. I earnestly
request the Finance Minister to look into this
matter seriously and at least provide
controlled cement on permits to all cottage,
tiny and self-employed technocrat industries
which are cement based.

Budget changes in respect of plastic
products have caused severe hardship
to common man. Now-a-days, in villa
ges in operating their pump sets, far
mers require the plastic hose
(Section and delivery) for
pumping water to their fields. The plastic
ho”e pipe is made out imported or indignous
PVC resin, which is already heavily taxed at
40 per cent plus 5 per cent and with the recent
Budget changes the plastic
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[Shri Heera Chand] Four, what is the level at which deficit
financing is fixed so as to reduce the

hose has to further bear 8 per cent more under inflationary pressures on the economy?

Tariff item 68. This additional levy would
completely paralyse the hose manufacturing
industry and this is lively to cause devastation
among the agricultural community, I appeal to
th, Finance Minister that n exemption may be
granted to the plastic hose used for
agricultural purposes from the imposition of
the 8 per cent levy. In regard to the first, the emphasis is not on
earning revenue through taxes but through
mopping up savings and priority incentives for
raising productivity. In many countries it was
thought that tax is the only means for revenue.
But now as < things are developing in the world,
the emphasis has moved from mopping up
revenue only from taxes to boosting savings,
giving incentives for boosting savings and to
production by giving certain concessions.

These are the four criteria, Sir, on the basis
of which we can judge a Budget. If we
examine the present Budget on these basis,
we find that the country has a very balanced
Budget, I will discuss these four criteria one
by one.

Once again, Sir, I congratulate the Finance
Minister for presenting such a nice Budget in
the interests of the common man.

Thank you very much.

SHRIMATI PRATIBHA SINGH (Bihar):
Mr. Deputy Chairman, Sir, I would like to

congratulate the Finance Minister for Sir, I will jus: go through certain things which
presenting a balanced Budget. He has taken the Finance Minister has given in his speech. The
note of the internal as well as international first thing is that the scheme of deductions has
realities. In economics, these realities have to been liberalised in respect of long-term savings
be taken note of. And. therefore, I do not like L.I.C, Provident Fund contributions, etc.
agree with the Opposition that it is an Here, Sir, the Finance Minister has very
unrealistic and unbalanced Budget. In fact, I pointedly said that 15 per cent of the L.IC.
feel it is very balanced Budget. There are four policies lapse within , short time or within a
criteria on which one has to judge whether it year. Therefore, to boost this up, he has said that
is a balanced Budget or not. It is not concessions would be available if the premium
necessary that something very exciting or continues for two years Here I have a small
something very unusual has to be done. The suggestion to make. The women have a great
entire economic life of the country has to be persuasive talent. If the women are given
taken note of. incentives and if they are utilised for going house
to house to collect the premium it will boost up
Sir, what are these criteria? To me, there collections. What happens is that j out of
are four criteria on which a Budget has to be lethargy one does not get time and therefore one
Jjudged. is not able to deposit the premium. This will help
the housewife to i;et additional income and the
One, what are the concessions given to L.I.C. will also get the premium in time.
different sectors and sections on the revenue
side? Deduction of 100 per cent will be allowed
in respect of first Rs. 6000 of the qualified
Two, on the expenditure side, what are the savings instead of the-

priorities taken into consideration?

Three, our economy being a mixed
economy what is the priority that the
Government wants to give?
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existing limit of Rs. 5000, 50 per cent will
further be allowed on the next Rs. 6,000 plus
40 per cent of the balance will be allowed for
deduction from the income for purposes of
income-tax. This will boost up savings and
will help to overcome the revenue loss which
is there by giving certain concessions.

Similarly, the monetary ceilings in respect
of savings qualified for deductions is also
proposed to be raised from Rs. 30,000 to Rs.
40,000. Here, I will congratulate the Finance
Minister for taking into account the diffi-
culties faced by playwrights, artists,
musicians, sportsmen and athletes because
they have a lot of problems. They do not have
the lawyers like the big business houses.
Therefore, giving these deductions to these
people is really a welcome step. For them, the
limit has been raised from Rs. 50,000 to Rs.
60,000. It is especially welcome and it has to
be welcomed in our country. It is clear that
these incentives will encourage mobilisation
potential.

In addition, relief by raising the percentage
of standard deduction from 20 per cent to 25
per cent, without disturbing the ceiling of Rs.
5000, will also be an additional incentive and
will give relief to income-earners up to Rs.
20,000 per annum. Thi; measure will help
mostly the salaried class. They need this help
at the moment when the prices have gone so
high.

There are further incentives for stimulating
savings and incentives. For example, there is
the proposal for raising the ceiling of income
invested in special financial assets which is
eligible for exemption from income-tax from
Rs. 3000 to Rs. 4000 and a separate ceiling in
respect of income from units from Rs. 2,000
to Rs. 3,000. The investments covered by the
provision are: Government securities, notified
debentures, deposits under notified schemes
of the Central Government, shares in Indian
companies, units in the Unit Trust of
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India, deposits with  banking  companies,
cooperative banks, land mortgage banks and
land development banks, deposits with
approved financial corporation  en-gaged in
providing long-term finance for industrial
development in India or with a public company
registered in India, with a similar objective,
deposits with any authority constituted in
India for satisfying the need for
housing accommodation or for planning, deve-
lopment or improvement of cities, towns,
and villages or for all. ~ This is very important
because many people *are without houses in
our country and this  will boost up
construction, of houses. This is a good step.
Also, there are deposits with cooperative
societies and shares in any cooperative society.
While the Government has given incentive by
these methods to boost up savings from- the
public, I would like to point out one thing of
which the Finance Minister has to take
note of. Everybody wants tohave a quick
return on his money. Now, there are
institutions and organisations in the big cities
like Sancha-yita and Santoshi, etc. They
are working in big cities like Calcutta and
they may give up to 36 per cent interest on your
money. In the beginning they go to the houses
and pay the interests and naturally people
will get very much interested. And when
these organisations or the people who have
formed these collect a certain amount, then
suddenly  these organisations disappear.
This  has happened in  organisations like
the Sanchayita in Calcutta. And I know of a
large number of people who have invested
all  their savings left high and dry,
weeping and wailing. For such organisations,
the Government must think of something,
some way...

MR. DEPUTY CHAIRMAN: Who can
give 36 per cent interest?

SHRIMATI PRATIBHA SINGH: They
have given for a little while.

MR. DEPUTY CHAIRMAN: They
cheated. . --.
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SHRIMATI PRATIBHA SINGH: And the
Finance Minister is aware oi these
organisations and he must do something.

Sir, among other things, inflation has eroded
the value of Insurance. When' pricas are
spiralling inexorably, a small amount available
within a relatively short period is worth a larger
amount received after a long time. It is probably
that the tax-sheltered Bonds which will go by
the name of Papital Investment Bond will,
therefore, I have a greater appeal to the bigger
tax-payers. The Government may think of
exempting it from death duty because others
have already been exempted. So, this is one
relief to encourage people to invest more. So
far, Government expects only Rs. 250 crores
from this. But given a little more facilities, this
may increase substantially. We should also take
into account a parallel measure. This is to raise
the ceiling of the value of Investments in
specified financial assets exempt from wealth-
tax from Rs. 1.50 lakhs to Rs. 1.65 lakhs. In
addition, the separate exemption of Rs. 25,000
provided in respect of units in the UTI is pro-
posed to be raised to Rs. 35,000. All these are,
Sir, excellent saving, incentives. Though the
revenue loss on account of these incentives will
be of the order of Rs. 61 crores, it is clear that a
large mobilisation of savings will be effected
which will more than offset the revenue loss. In
addition, new schemes for mobilising private
savings should be mentioned, specially the
Social Security Scheme, the scheme under
which an individual between the age of 18 to 45
can invest upto Rs. 5,000 which will triple in 10
years; that will become Rs. 15,000. But if the
same Security is reinvested in 12 per cent
National Savings Certificates, this will fetch Rs.
20,000 after 12 yars This is a good scheme for
the middle-income group because Rs. 5,000 is
not a very big amount to invest. And by this
scheme, the small investors have been helped.
The added attraction under “he new Social
Security Certificate
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is the automatic facility of the nomi
nee becoming entitled to the full
maturity value en the demise of the
certificate-holder. ~ The  capital  invest
ment bonds will also contribute to
the diverting of money flowing into
the parallel economy into the open
economy. Here, I want to congratu
late the Finance Minister for a bold
decision. The experience of previous
years of collecting black money only
through raids has mnever yielded the
expected resuHs. 1 don't say that you
do not raid. You do raid. But the
question is that now is the time when
you should find out how much money
you have been able to collect. Have
you have been able to really collect
from the big houses like the Birlas,
the Tatas and others? They are always
safe  because they have got huge
organisations to save themselves and
they know the loopholes. So, the
harassment that 1i; caused is counter
productive, and instead of the Gov
ernment  getting any praise, it has
become-a regular feature of increased
corruption, and ultimately not much
gain. Therefore, the F.M. has done
a great service in bringing the paral
lel economy of blackmoney into the
regular economy End this will help in
a lot of our projects which we want.
The F.M. has also made numerous
changes in the tsx laws to mobilise
more of internal savings. He has also
endeavoured to facilitate a la'rgsr flow
of foreign exchange from non-resident

Indians, with minimum hurdles. For
example exemption from in
come-tax, wealth-tax, gift-tax

on investments made in the

12 per cent six-year national savings
certificates has been made possible.
There will also 'be permission for
investment out of non-resident, exter
nal accounts in any Indian company,
partnership ~ firm, trust or corporate
bodies which are cwned to the extent
of 60 per cent by non-residents of
Indian origin.

Now, let us consider what are the priorities
in regard to expenditure? The first point to be
noted is that top priority has been given to
energy saving and protection of environment.
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In the world of today, energy and economy
have almost become interchangeable terms. In
this connection, I would like to point out, Sir,
that wherever the full capacity is not being
utilised, the Finance Minister should find out
ways and means to have these power houses
work to their full capacity because energy is
needed. Whether we want to boost up agricul-
ture, whether we want to boost up industry or
increase the production from the cottage
industries sector, want energy. That is the
reason why energy in the world of today is
given the topmost priority.

The Plan outlay for 1982-83 has been
raised by 21 per cent. That there has been a
larger allotment of defence is perfectly
understandable, especially in view of the
world tensions that are growing in the world
and are found round about our country. The
concessions in pension to defence personnel
are going to help a great deal the defence
personnel.

The 20-point programme has been given a
special place and several areas have been
emphasised and added. Some of the
opposition Members have said, why 20 points
only, why not 18, why not 15? But I would
like to ask, why not 20? This 20-point
programme has a special meaning for the
people in general. The people know that 20-
point means common man's benefit. That
meaning has been attached to it.

A provision of Rs. 2,133 crores has been made
for irrigation and command area development
programmes in the Central and State plans. Sir,
here I would like to add that the Finance Minister
may take note of the fact that backward States
like - Bihar may be given a little additional sum
to develop their irrigation facilities especially to
Bihar because that is an agricultural State. It has
not so much developed as an industrial State, but
it is more of an agricultural State. The outlay for
agriculture in the Central and State plans has
been raised to Rs. 1,202 crores
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from Rs. 1,047 crores in 1981-82. This
includes provision for pulses, oilseeds and dry
land farming. The export of oilseeds
especially will earn us foreign exchange in a
good way.

A provision of Rs. 190 crores has been
made for the integrated rural development
programme. Here we have to see that what we
have allotted for the rural development pro-
gramme is actually utilised and if necessary a
monitoring cell may be formed so that it is
seen that the allotment is utilised and does not
lapse. Special importance has been given to
functional literacy programme fox women and
the allocation has been raised from Rs. 3
crores to Rs. 4.6 crores. This is specially
welcome.

Then there is the integrated child
development service being expanded to 1000
projects against the earlier target of 600
projects. Here 1 would like to suggest one
small thing that incentive to toy industry
should be given. As food is necessary for the
body, for the child's mental and intellectual
development toys are necessary. In Japan and
other developed countries of the world they
have given special importance to it. They have
given sufficient incentives and toys are very
cheap there. But here in our country toys are so
costly that for a common man to buy those
toys for the children, is just not possible. In
some of the developing countries, the
psychology of the child is built through the
toys; they know how to break the toys, and
then they build up these toys themselves.
Therefore, this is as necessary for the child as
food is for the body. Therefore. I request the
Finance Minister to do something in this
regard.

Adult education programme will receive an
outlay of Rs. 14.25 crores in 1982-83. Outlay
for development of village and small
industries has been raised to Rs. 340 crores
against Rs. 315 crores in 1981-82. Here I will
again suggest that if you want to develop
these small-scale indus-
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tries, then raw material needed for these
small industries must be available at the
local level; otherwise you allot money
but the results that you want to achieve,
are not forthcoming.

The youth should be harnessed for self-
employment programmes so that there is
no rush to cities for clerical jobs. Today,
if a boy does his matriculation or I.A. or
B.A. he has no other ambition except to
get into some service right from the job
of a chaprasi to a clerk. If we are able to
give certain incentives there itself and tell
them how to carry on that w.ork, then
self-employment programme would be
geared up at that level.

The other areas which have been given
priority are transport sector and National
rural employment programme which is
expected to generate employment of
about 350 million mandays in the rural
areas besides creating community assets.
Rural water supply programme, has also
been accorded a high priority. Rural
electrification gets Rs. 354 crores which
will electrify 25,000 additional villages.
On paper, this is all right. Electricity is
there in the villages; poles are there but
the electricity is not available either for
the tubewells or to the small and cottage
industries. Therefore, the people do
suffer. Something has to be done so that
electricity is readily available.

In addition, a special place has been
assigned to biogas plants, social forestry
schemes and family planning. It is thus
clear that the Budget presents a sound
distribution of revenue over a well-
balanced and well-defined objective
which will lead the country to a higher
road to progress and stability and
productivity.

Now we come to the flna] question,
and that is the level of deficit financing.
Here we must compliment the Finance
Minister for having been able
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to keep the deficit financing at a
reasonably optiir. um level. The deficit is
estimated to be of the order of Rs. 1365
crores. This compares well with Rs. 1700
crores last year. And when we compare it
with  1979-80 Budget, ithe Janata
Government's ruinous budget where the
deficit reached the perilous peak of Rs.
2700 crores—not only that, they resorted
to gold auction, they disturbed the whole
planning machinery, and ruined the
economy of this country—we feel that
the Finance Minister has rendered an
invaluable service by proposing only a
modest sum of Rs. 1365 crores. Sir, it has
also been accepted that deficit financing
should not be very low. If it is very low,
then also, it is not good because this
would affect productivity and the flow of
money.

1.00 p.Mm.

In the end, I would like to make one
suggestion. Many developed and
developing nations have adopted
International Accounting Standard No. 6
(Accounting), treatment of changing
prices to their local needs to overcome
the problem of inflation. It is high time
the professional accounting bodies,
business managers and other get together
and make concentrated efforts towards
seeking a satisfactory solution, with the
Government's  approval.  Sir, my
suggestion is that a high level expert
committee on the lines of the Sandiland
Committee of the UK. with the
objective of studying the ways and means
of solving the problem, should be set up.

Sir, the forward thinking of our great
Prime Minister has been reflected in the
Budget which has been presented by the
Finance Minister with concessions and
incentives, for boosting production because
she has --i declared this year as
Productivity Year. India is bound to move
faster to the peak of progress. Indians
staying in foreign countries will get a
chance to participate in our national
development programmes, and feel proud.
Sir, the necessity of the IMF
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loan has already been discussed in this
House in greater detail. Criticism has
been made that the Budget has been
prepared in consultation with the officers
there. I do not agree with this. Our Prime
Minister is very proud of the rich heritage
of this country and she will not succumb
to any pressure from any quarter. Sir, I
would not like to go into the details of]
this. At least, we have not, like them,
played with the economy of this country.
On the other hand, we have tried to put

the economy back on the rails.  Thank
you.

SHRIMATI USHA MALHOTRA
(Himachal  Pradesh): Mr. Deputy

Chairman, Sir, I rise to welcome the
Budget presented by the hon. Finance
Minister, for the year 1982-83. I support
it wholeheartedly and congratulate the
Government for identifying the areas of
priority.

[The Vice-Chairman (Shri Dinesh

Goswami) ,, the Chair.]

Sir, the presentation of the Budget is not
only to give a statement of the estimated
revenue or incomes and expenditure for
the coming year. It also means that we
have a duty towards the people, that we
have to redeem the pledges which we
have made to the people and that we have
to honour the commitments we have
made to the people, on whose mandate we
are sitting here. The new twenty-point
programme given to us by our worthy and
dynamic leader, Shrimati Indira Gandhi,
and her Government reflects the
determination with which they have
actually committed themselves to stand
by the people and to work for their uplift-
ment. My hon. colleagues and also the
people of our country are aware of the
legacy which was left over to us by the
previous regime. Our national economic
infrastructure was left in shambles, all
battered and shattered. The backlash of
the problems created and multiplied by
a
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divided House that sought to govern this
country spelt crisis unabated till the year
1980 when the present Government took
over. It was at this time when a clarion
call was given by our beloved leader
Shrimati Indira Gandhi to her party and
the country. An Urdu Poet said it as
though on her behalf:

-

“T @I E 9T ST WrETH A7q

qq %g T AN FETATY AATAT T
FEM

w7 T HIGI G IqHE

FT TG

gu W@ Taqad ararar  wifwar

T Fgar 1"
The people's massive mandate to the leader
and to the party which had stood by
them, I think, was a response to this clarion
call. In the last two years the
Government has tried to grapple with
the numerous problems that they faced and
has successfully arrested inflation which
stood at 23.3 per cent when it took over
and if calculated on a point-to-point
basis, from January, 1980 to January, 1982
it was 4.9 per cent and in the last week of
February it stood at 3.1 per cent. The
deceleration in the wholesale prices has
occurred in a wide range of commodities
and is generally reflected in the consumer
price index as well. From a crisis
management of 1979 we have moved on to
the path of consolidation and growth.
The motto  before the ~ Government is:
'Save, invest and produce and get
concessions to export'. This is because
all the countries, capitalist countries,
Communist countries, socialist countries,
are laying stress on production and with
good reason too because we need more oil,
we need more foodgrains, we need
electricity, we need fertilizers, etc.
These are the core sectors we all have to
stress upon if we have to build strong eco-
nomic structure for our economy. A close
and dispassionate  look at the 20-point

programme shows a fine
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balancing between production and welfare
because without production we cannot spell
out welfare of the economically weaker
sections of the society. Hence, implementation
of the 20-point programme is very very vital
and we have to see that it works. I would
request the hon. Members across the floor to
realise the gravity of the situation and give us
a helping hand in trying to give a shape to this
20-point  programme.  Agricultural and
industrial production have to go up because
the main duty at the moment is to serve the
people on whose mandate they also are sitting
here. Our goals are common and I would
request them to join hands with the
Government and to see that we are able to
bring about a change for the better so far as the
weaker sections of the society are concerned.
There is an increased output in the core sectors
also. The implementation has yielded tangible
results. The production apparatus is
strengthening the national economy. It is re-
markable that the Finance Minister

has not only increased the plan allocation by
21 per cent but has also raised the defence
outlay by Rs. 500 crores and this he has
achieved by presenting a reasonable deficit of
Rs. 1365 crores. This deficit is reasonable if
we compare it with the deficits of the previous
years. In 1978-79, of deficit was Rs. 1590
cro”?»2s; in 1979-80, it was Rs. 2700 crores; in
1980-81, it was Rs. 1975 crores; in 1981-82, it
was Rs. 1700 crores; in 1982-83, as I have just
mentioned, it has been reduced to Rs. 1365
crores. While reducing the deficit, indirect
taxes have been levied which are neither
going to hit the poor and the middle sections,
nor will they lead to a price rise. On the other
hand, relief has been given to the lowest rung
of the income-tax payers. Thfire is also a
welcome relief in the capital gains tax. In
addition, there is a provision for relief for
investment in the construction of houses,
which is called for because of the shortage of
roofed accommodation.
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The Budget vml also give a fillip to
industrial production as well, because we are
ti-ying to work out a higher production for the
already installed units. They will also get
substantial tax rebates for producing more due
to the higher utilisation of their installed
capacity. The production thus generated will
counter shortages in certain sectors of our
economy. This will discourage generation of
black money.

Higher plan outlays, both in the State and
the Central sectors, will lead to development
and economic growth. It is gratifying that due
attention has been paid to the important
sectors of generation of energy, irrigation, for
improving agriculture and for rural
development programmes. The plan outlays
have been increased in all these sectors. The
increase in the Central sector of accelerated
rural water supply programme from Rs. 80
crores to Rs. 127.5 crores is very welcome.
The State plans are being supplemented by
the provisions of Central sector.

While distributing this assistance to the
States, I would plead that special attention be
paid to the hilly areas where the cost of
providing drinking water supply schemes is
very much higher than that in the plains on
account of scattered population. The schemes
that we plan for the hilly areas cost much
more than that in the plains. In certain areas,
the water has to be pumped to a certain level.
In certain areas, it has to cover a vast area
before it reaches the inhabited areas in these
hilly regions. I am sare the Minister of Works
and Housing will pay special attention to this
problem and I would request the Government
to create a separate cell for the planning of
schemes for these areas because so far what I
feel is that in all the schemes that have been
made in the Yojana Bhavan we have not had
the type of attention we needed in these hilly
regions. They tend to lag behind and are not
able to keep pace with the growth in the rest
of the country. (7im, bell rings.) Sir, 1 asked
for twenty minutes.
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THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): I do not know. Is that so, Mr.
Kalpnath Rai?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ' PARLIAMENTARY
AFFAIRS (SHRI KALPNATH RAI): Yes.

SHRIMATI USHA MALHOTRA: Another
welcome feature of the Budget is the
substantial increase of 50 per cent for family
planning, for which the amount has : risen
from Rs. 155 crores to Rs. 243 crores. This is
very essential as a balance between resources
and the population has fallen completely out
of proportion. Because that was disturbed
vitally earlier, these programmes have to be
under way so that we are able to keep pace
with the development planned. This is only
possible if we are able to check the population
explosion.

All the fruits of development and economic
growth get diluted by the ever-increasing
population. I am sure, with the increased
allocations for family planning and family
welfare programmes, there will be results and
we will be able to achieve what we plan for
today.

I am particularly happy that women's
welfare has received the attention of the
Government and a sum of Rs. 16 crores has
been included in the Central Plan. I would
request the Government that in addition to
providing for literacy of adult women, this
amount be spent on other welfare programmes
for women like providing hotels for working
women, for opening ITIs for their vocational
training and polytechniques too, so that they
are able to become useful citizens of this great
country and they can also contribute towards
the building up of the national economy.

I congratulate the Finance Minister for
making separate provision for Central
assistance for the development of hilly areas. I
would, however, point out that the
provision
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made in the budget seems to be inadequate
and should be increased substantially. The
planning process for hilly areas has to be
different, as I have already mentioned and, 1
hope, the Government will give attention to
it.

I am very much surprised that a charge has
been levelled by the Opposition benches that
the budget is IMF-oriented. This is totally
wrong. I would ask that instead of making
these vague statements, let them bring out the
features of the budget which may prove their
point. On the other hand, this budget is a
People's Budget and it has been framed with
great care and attention for helping those
sections of the society which have been
socially backward and economically weak for
the last so many years. It is a welcome budget
for all of them. I say, let them bring out the
features. At the same time, I would like to
bring out certain facts which the budget
mentions. Do these things prove, in any way,
what they actually allege?

1. Income-tax relief has been given to
those drawing salary up to Rs. 20,000 per
annum.

2. The minimum amount of pension
plus relief has been raised to Rs. 150 per
mensem which will benefit about seven
lakh low paid pensioners and two 3akh
family pensioners many of whom are ex-
servicemen.

3. The encashment of unavailed leave by
retiring employee has been exempted from
income-tax.

4. Several articles of  common
consumption have been partially or fully
exempted from excise duty.

S. Ten more bulk drugs imported for
manufacturing life-saving drugs and
medicines have been fully exempted from
customs duty.

May 1 ask the Opposition if these
concessions are dictated by the IMF
agreement and if this loan agreement
stipulated that the Government should
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give incentives for increased utilisation of
production capacity and encourage savings
and also earnings of foreign exchange—if it
be so—it is a very good stipulation and we
should welcome it rather than criticise it.

Sir, a very imaginative approach has been
made to increase the inflow of foreign
exchange by giving tax relief to exporters
whose export turn, over for any year exceeds
that of the preceding year by more than ten per
cent. Similarly, a 25 per cent tax exemption on
profits derived by construction contractors
undertaking projects outside India will provide
an incentive for greater effort to increase the
foreign exchange earnings and will benefit the
Indian construction agencies. The Budget
proposals also provide incentives for
remittances and investments from Indians
settled abroad. These proposals will give a big
boost to our foreign exchange earnings. The
Finance Minister has done very well in putting
before us two schemes which will attract sav-
ings and will thus help in strengthening the
National economy. These are the Social
Security  Certificates and the Capital
Investment Bonds. While the Bonds will
provide an incentive to the well-to-do classes,
the Social Security Certificates will encourage
and, at the same time, benefit the lower
income group whose savings will grow three
times in ten years. This is a very good scheme
and [ congratulate the Finance Minister for
this innovation.

In Himachal Pradesh, the proposal for
Nangal-Talwara railway-line was included in
the Supplementary Budget presented to the
Lok Sabha in 1981. The work has still not
been started. I would urge the Government to
kindly move in this direction because not
even an inch of railway-line has been given to
Himachal Pradesh ever since Independence.
This line is of strategic importance because it
will connect Chandigarh to Amritsar via
Mukerian and Qadian. It requires the

[ RAJYA SABHA]

1982-83 212

attention of the Government at the earliest in
view of the situation that develops around the
border, 1 would say. Extension of broad-
gauge line from Kalka to Parwanoo will be
beneficial for'industrial development of the
State. And to link Himachal Pradesh to
Punjab with a line from Jagadhari to Paonta
will also be of great help to the cement
factory that is coming up at Rajban. New mail
trains to be introduced are: Pathan-kot—
Delhi; and Bombay—Kalka. This work
should bei taken up on a priority basis so far
as the hilly areas are concerned.

Now, during the year 1980-81, the Ministry
of Tourism and Civil Aviation directed efforts
towards strengthening of the tourism
infrastructure in the country with the object of
hosting 1.7 million foreign tourists by 1985...
(Time bell rings.) Just two minutes more;,
Sir,... and 3.5 million foreign tourists in the
year 1990. To meet this requirement, we are to
have hotel accommodation of 40,000 rooms
and we have also to provide them with surface
transportation, guidance and recreation. The
years 1980 and 1981 have been years of
performance, profit and promise for the
Ministry and the public sector units. Under the
able guidance of our Hon. Prime Minister, this
Ministry has made concerted efforts to draw
up a long-term plan for the development of
tourism in the country based oa the travel
circuit concept. Under this concept we will be
having 61 travel circuits and 441 tourist
centres. The Ministry has brought the far-
flung and inaccessible areas of the north-
eastern region on the air-map of the country
by setting up third level air service.

Luxury tax on five-star hotels 4as” also been
abolished because, as I would say, thea”®, liotels
cater to the foreign tourists"»»i'e than the
domestic tourists at home. Hence I think what
we earn more, by way of foreign exchange
earnings with more of foreign tourist influx
from outside, the foreign
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exchange thus earned will be much more
than what we are able to collect by way
of luxury tax imposed, as was done
earlier. One feature of the Budget, which
is disturbing, is that the outlay for civil
aviation has been decreased from Rs. 127
crores in the current year to Rs. 105
crores to the coming year. As a matter of
fact, the outlay should have been
increased because the airports need
improvement and we also need airstrips
especially in those areas which are not
connected by the air services. Improve-
ment in the air services will give a fillip
to the tourist traffic and the benefits will
accrue which I have mentioned earlier.

So far as Himachal Pradesh is
concerned—I mentioned this earlier
also—we have to connect this region
with the rest of the country. We have to
have airstrips in Simla, Kulu and Gagal.

Regarding the increase in the postal
rates, while I welcome all the other
Budget proposals, I think the proposed
increase in the postal rates is too high and
will affect the lower and the middle
class'es also. I would urge upon ' the
Finance Minister to consider some relief
in the propos'ed rates.

Before I conclude, I would request the
Opposition and the party in power to
work hand-in-hand in the implementation
of the 20-Point Programme and thg
different programmes which the Budget
has spelt out.

In the words of an Urdu poet, I would
like to say:

“Tq TE WA § ww-wEw @y
oqrEarT 4,

ga® ST ¥ oaga  (FET) a%
qEaE a1

With these words I strongly support the
Budget which is one of the finest
proposals put forward. Thank you.
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THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): Mr. Aliba Imti,
Mr. Bhattacharya, Mr. Ajit Kumar
Sharma, Mr. Malle Gowda, Mr.
Gopalsamy not there. Mr. B. P. Maurya.

SHRI BUDDHA PRIYA MAURYA
(Andhra Pradesh): Should I? I think I
will speak in the evening.

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI). You want some
other time?

SHRI BUDDHA PRIYA MAURYA:
Yes.

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): Mr. Satya Pal
Malik. I do not know why. It seems there
is great reluctance on the part of the
Members to speak today.

=) wqure wfaw (ITT 93T) ¢
A, T OF T} Aww qfwm
31 HO A gAY @ TH HEa W
g Armw D A #F e A
Wt o § froawe ® sov @)
wat @dt @ 77 T wadr wat
2dr & swrr wE adeon v &

fag  faswar adt @ &, feaar
fog dtr v g a@m, gqdtw

QHAIE-TYIE q JEE AT T wreEr
g % weq smaw) g aifae
7ét qran g fF o adrfemi qv
S |

aregaT, § QF AT IIAT AT
f AT ag 4z g v ase flr o
geare & TR, fedr At werem
g @ AGM & W7 g fyaree
R # Afewr WT gER £ g
% foq av% ag & s wmEy
IgHT CF TR W S @A
g wir wrr 3@ g & Zar Tm,
ore & awe g v ozod aer damr
FE Az T AHT FZE A,
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[+t s wfaw)

Al g a5 qq & ATHAT Wl w1
o & fawmw ®1, Iw A SwHAT
weal ® w7 ofr gf ard
drit & foafas § wer @ faw
aF W AT §, g xar Wg A
ug AT F FAw favemswE §, Afew
ageim  grAe uiv o gt faredy
gé feafe % swme w20

= L

maar, & wd Xw o -
wqrot &1, BWOL Hav qfeR sEIEvETH
qge &t Awdradt it faelr avgowr
wi§ wEEr wE Fea g oF A
&1 WAl FE0 WgA &,  seavgeATH
it & fawr # forgmw & wdem
Mt & fog &g &¢F av, gan wEwe
# et wE, afww gne wgisRy
a @ qlswrd AT, §) v o
% faq amzr, sawr adEr war g,
HAT €W 97 qg9 qE g &) W
WIT AAAT FF FT WA S |
§ @ Ay wigan {6 sraset
Fha ara guadia qserg Ao
B W oA gEet W7 ged -
ma @ oodr 4f fr fawd @
qdrg  frwer, afss =g aa
i ot 5 R wdS zn W
71 famlt & fowfaw ¥ @dz

IR, T AT &dr & e #
A, GEEi & @w q@r A
FT AWAT, Fr & ;W7 F] WAL
Z4 T maTA, sS4 ATL AWAT H
gu foer w7 qg gy sn wwa B 5
s fegemn ow  @mEww &
feafd 3 agw g, wawgar w7
feafer # ugw war &, uw Qar feafa
# ogw wn § fF owgr ¥ oW qed
1 f1g e frar wi &aw oo
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3a ¥ afsw faew [zmamg ma @
%@ MA UF gEe i adm f
W@ F S HTRTT WS wH &
arar wedv i, @y Wt AW AC
At guAfaai © awT & a2
it & g sifew od
giT Wt @il qWEdiy et =@
o g, qfww fstar § drax g @
W FAH v v § AfE Aot
WE w9, WE N M OTT I
wiAT gt wmg @ oAl ol @)
fe wgdr faadr & d2w 2 @
u Bt Ay, 3§ # feegene Y
Tat AAl F FOT FOF G HT
faar & f& wa w4 qwEdia @)
7 wifed | 5z P ge A At
@ B W0 wEer s Y =
d 1 for um 70 f5 5w # w7
wFfed | T oo W & gg ¥
@0 @ A o #@E ® 9wE
¥V e H0 AT W A W I
M w1 famisfer 2 a7 wmd 20-
gt WA #1 9% &7 43 18
flv W faem &v gewe 7 oA
At w17 AR gl "W
faar & <& wiwd %« wdr gadia
matar &1 weA faersfa 7 &t g
i s fed dedt sww
sl fadi Wt FHEAFE GVET W,
faely ot famdw FIwT am,
faelt df Fwellv GTIT &1 ArWE
QT #) FFET 41, [EE OF
79t wrd =wifmard I w@e 9
d&& m . qi ofi quadly
QA W WA OF a7 &
fam & )\ uWr WS wed wEw
gerar g 1 # awe ag wgw fw
Tw # %1€ uafsy of g€ & fusd
gat # @ w=dr 0 1 F Awar

g 7 foar azem & amas $n-
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za wioa g 1 e swem A
wafre o # 3fz gf 0 #
TN AT F wAAT | w7 i #}
1970-71 % R{#T & WqT a7
w4 i 24t $9r3FT = § "y w11,
§ @ A A& W oA §
afr =7 wrfrs senag £t a1
Al wrAar g, & Avaar § i sfawey
& wrye #, gfaarer & g #,
fasta & a@gsr #, gt gt ¥
wop Anifas e | 3a Fqafedi
® ART AET AT FEAT | D
afmrrd off o7 ozt 1z AE-
fefes adam =we3d  fawdr, #fea
W et ;Afedi § Az At
#m & fF ozw wm adf a4z oar
w® F 8 aF 97 weAT =R
g M zarz wryAT fafasze § w7
# f5 oo ardt anft § e,
AMIYZZ F AR ATT AWA AH
#t A S 4z v o #ogw
g I3 @ F, T A acfEeal
& A2 FOU AN § fr fggema
gl & aire wesi #r dafreq #
ftd W qrw arEw A F O
F-AT AT 797 F AT ATT
qv g7 Al &t AT AT AEAL
& a0t arfr & 1 grs #v o ArAEr
TE® aA1r & Fagra & ar war §
fagrad & 27 am  wzdt ¥ I
srdfr 8 1 Az MY Ffaardr @
g fawr s amw a3z @
aza & NmA Far wfzd om
7 m7 tfa 3ara ) w7 grar
| frr, afer sradr v arr #)
w17 BT A F, A IT F AR
qm 7z wifaam f§ Ao aewr
w  #T AT F AT AN AT
AT fgrgs A Qg 3 A1 E garar
W} oM oag @k At 9w
2 oww o TA@w 93 WA O§
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wffn s & aage a9 afemar
midzgaafasagdrd an
wa fw feadt 41 afaardy =i anaw
NRE (R AT T IR
AT He g AR aET 6w
LAk ARV E Eeat it ARk b LY
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FHTA R T AN AT F AT Fare
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tx wEw & fergema # 91§ Al m=
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FMATT 7 97 A faar frawz 7
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2) F7 77F F, TAr /YA & AT aar §?
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47 3414 |

qreneT, g8 AmAT A o€ 9w
# Frara g vgrar &1 37 *ar, &
sng famr & =to vTAIFHA RQAT A 1
ezt #zdl %1 & fag A a7 9@
Faqr & f m=a & Aurd § 91 g9
4 fgegeara & wagdl ¥, o 39 feama
% et 1 A ar fgrgeara & wagd
F1 T ¥ 300, 400 AT TA, faw ¥
o\ Forerar 4T, S8 9 FIF I T AAZA
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AT FAFRAT F A0 7 T8 47 T A
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[#r e wfe) ,

§, 5@ 98 T9 THIH | ING 9 @aw
T ag gy feafa gr w1 1963
84 ¥ gardy gfrar & wwdfrer v &
fazm & ot qtfsrors ). 22 85 9%
197559 %7 10481 7E 1 1976 7
111 47 ¥ 9@ € § 1 Aad gfea
# AgY w1y ghen 7 @, o
gfran & a7 dfwer = 10 T ufy
1§ | IH G g1 0T @A
qEw ATTH Alqoliar IT H AT
TEH TAT E | AT AN AL F WA |

TIT A1 g A7 FfamT @R T
ay wift Af w1 35 frar & ) A
¥ A qEE AT A ¥ Zw
@At Ay Ao | g v f2ar 9 | mrer
fresas aF § qum &+ f&ar a1
Iu wroferez o o g7 ) g7 zear
gmar I TAa g A 1 Ew AT Az a
gafad go a1 adf 7 aF | Afwa &
F1AAT Frgw g B o mavwEre wier
fogeaer & foar saa #m-@t s,
FHRT FXF-HT T, F -5 TATH AT I
FET T F AL FIAT T T ITFT FrA-Ar
TFET TAN 3 | AC G F AT WUt
Wit v TUfEd wre wEar Wifer e
FATTT AATHAT & 0% qroaq® 740 2 |
TR AW F gHIEETE FT F4E A9
i T X | S e A A
# WO WTEHT A ATAT HoE Ao wEy
FNE TEE | AT OF AT VFL @mior
fean & wia-33 e wgw ) Porwt Fiw
oY TrofvT At F | IEA AT HowaAr
FIE AT WIH F AT F ATA T
gAY | Ia% W qAH &ra @, wrw &
faar fws & wg v Srga1 g fw
1969 7 sy gfear wide & ¢3hrd
oHET T ..

WINA TUT WEgey ;WY |iEE
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7@ & | F & gar w0 G A | a7 ;0w
TR 741 71 frar & aat S @i &
TE A TIHAET A G | W17 4 A1 S
AT 9@ & | ¥R ST F7 VAT AT A0
... (SEW) T e R E WS W
T ) w0 e A W L (wEmR)

il s wfww : F agd daTy
% T UF =l A e g
e 2w wrd 7@ swE fanr s
Tt AT | (FwEa)

SHRIMATI USHA MALHOTRA: Mr.
Vice-Chairman, I want your ruling on my
point of order. He is a Member of 'the other
House and he is being named here. What is
this? Should it be allowed?

SHRI HAREKRUSHNA  MALLICK
(Orissa): S, what?

SHRIMATI USHA -MALHOTRA: You
better keep quiet. I want the chair's ruling.

THE VICE-CHAIRMAN. (SHRI (DINESH
GOSWAMI): She has raised' a point of order. I
would request honourable Members to bear.
this in mind, It is very difficult .from th'e Chair
to put a complete ban on the speeches,
because, after all, in a political- speech names
may come in. But I would request honourable
Members to keep in view that it is better, as far
as possible', not to take the name of an
honourable Member of the other House
;oecause that will be against the comity of both
Houses.

SHRI MAKHAN PAUL (West
Bengal):, But if somebody has . to « quote
from somebody's speech or statement, in
thai; case also can the names be mentioned or
not?

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): That is why, I was very cautious
in what I said. I am not putting a complete baa
because In i political speecfi obviously a
ban cannot be put. There-'
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fore, I have asked honourable Members
to restrain themselves from taking names
of Members of the other House because
that wiH be against 'die comity of
Members of both House—if Members of
the House take the names of Memb'srs of
the other House or Members of the other
House take the names of Members of this
House. So I leave it to the responsibility
of the honourable Members.

SHRI B. SATYANARAYAN RED-
DY (Andhra Prad'esh): But so many
times they take names of Members of
other House.

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): If they do, please
raise it as a point of order separately.

| mwegav WiE « e, § fdea
TE T TE1 9T FF T G497 997 F1a7 47
& ey F1 709 7Y ovav 1 P it &
arey, faad a3 T wnr wrEe 81 5 Jor
FIEAATH 1S TE1 ¢ T, UTF ATTAT
Aa17 & @1 E, 7T H2A AT IAA 794
FAT TEC B Wit AT qEw D
FAFLT TAF ATT AN L E |

SHRI SYED SIBTE RAZI (Uttar
Pradesh): He is making baseless
allegations, all fabricated.

=\ weaqw wfew : & aw W&
0 F I ary Wi W g )
T F T aeg & W qg1 § fw
a9 1069 Tt st ghaer andr, fow
THT A G 1969 § HqEAT TE & HAT
WETE WE @l 9Y, g9 T a9 W AF
=% 9 "7 w7 &, 99 9% 94T
aarar ot B 7 Jr qew ¥ 3o aag
o Ffasrd M F7 T ff | =
o T ge farazw F
| @adr | afee 5T # o9 gred
q, ot AT TS AeT w9y , A7 @
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TAIT F 797 AT F9a® g, I
formatr farrgl & wea welr iy & A
a9 wid & S «@ri® Ofr-frar,
ST AT FT TGT g, 99 AMT &
TH, IAFT a9 MuE WK I
AT g & wrget wr ) T
oY fargear & wiwE’ waws i a9
¥ fg@is onar & | 98 & fadew avan
L

qg & T §, A Awe fegemw
& Wi AR F AT WIE G AT G
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THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): Mr. Bhandare,
are you tempted to speak now? Or will
you speak later?

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra):
Later.

THE VICE CHAIRMAN (SHRI
DINESH GOSWAMI): 1 find that there
is a great reluctance on the part of hon.
Members to speak.

SHRI BUDDHA PRIYA MAURYA:
X have been to the Secretary-General. He
says 'tomorrow'. When I went to the
Chair, he says 'not before 4 o'clock'-

THE VICE CHAIRMAN (SHRI
DINESH GOSWAMI): Are you
speaking today or tomorrow?

SHRI BUDDHA PRIYA MAURYA:
I will speak today after 3 o'clock.

st quz feosiy v : s amiw
FUTAA T W AT AN HeATITR
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a7 1976 8 oF wEar g€ A
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[ doqz fosd Y]
AAIHFTNT B FIOAT FEA B W,
7% far o) us st ara 9 zmar
AT AT, FA AT [T ATHIC W) AT
P In AMPNE N gaiizagT
® N HA A D OWAF FT I
fearagr & | AnA, va a%a A
a0} wAiwat 51 9 A fas
fafga eval 71 9T & fov fosn v
J @i fegr ar 51 &, Iawr fag
e # IR A4 aza 3 aned
A RAT £ 1 A Wiz aw war

}-,...

“giafag 5, % ¥\F T,

¥ fEesfl-110011
18 THIE, 1978
Mg +nraly =0,

i ¥ 93 3 arg qIAVEIANT
¥ ufgawar vF waar & 0% I35
FE¥RA D GIH 9F G 9T RIF |
T =g gl 9F 0% 417
qEaE W s =20 w1 AT weeE
A a=E W IRy TE us A
qger W fame o= Wi i omiaed
sgfsana &7 A 39 a5yeq i aradla
MMM orq A v qaE
awTfa w8y wfvy d T @t fdza
Fagr forg Tar sdfa 2ar ¥
s #1€ N afaadigEg...”

N wemw wfws @ o diwA,
¥Ir ALY {7 AA T | WIRAT,
A wraar srgar g fs fra srggifz
N ¥ W owe W@ ovawl R
v § wEW aswrg AN o
AW ? ForearsE e wiEw
7z & Fr A7 amgd @F) 937 ¥
ImFA A FA AT AR e
ST Wlar &ar gar
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THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): From which document you
are reading.

s oy fyedr <@l @ A g 9w
Afe Ferar atd A & fid
¥ FrEe W TRTE |

SHRI SATYA PAL MALIK; You will
have to tell the whole story then.

ITUAEUR (ITo THIE THTUT) :
ag arfwfmas sragie A 3@ a7
W OR A muyw) yedany
3 ar F1§ qara A adl 2
(e )

«ft g wf|w o @z Ad0
a7 vg 2, fya-ate s E 1 30
gz 4 wgr ag) M g1 & A
afwar Aqarst (e )

st dug fed ot ¢ G M FT A
w1 vgT § ¥4 fua@ 2 & zr
e, TAH AT AT rar -

“afa FAMKTATE ¥ WTHE H Kaar
AanT & Faeg gar § a1 a5 ared
A9 ATY WR FRas3r o7 {9 Ay
A FTE AW TATA TC AEZT AT |
# st g9 faa w1 § ag fvur o
g & Aran | forg @i g1 awa d
# ag Ag) and o vg1 § fo wng Araer
F avpeg § A AVETTFIT o qfFr
RGATAY T AT I A FAT AT AT 150
EA

AT § s qF WL A 7941 ¥ faw
T 9aTA &7 A4 | B FHAMT

afga |

qq37a,
¥7a fag
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# 77 A% a3

qE HT, I T TR,
qGaF |

gfafefa = aza wvr o,
76 ATAL T, TIWE AT A7 Ffq |
go ava fag”

<fs vls o § 9 weRi—

“sit afgar wrg arapr 3 aweg
H oAvardr qfY’ 999 weeaEn 9d
§ qreafqs a3 a13d faan s
grmar & 1 ma: #ArwiA fag e agene
FA R FFT AT Arfr ag I weA'
s B A1 ey A FaT FgAT TES
T Tl N § AT A A 97 g
31 w19 ag qv f F ag yea Wt
qigar g fe g aram & mwe d w1 0§
st ar wifa ardnr #1 agaard oq
Feaid wegs #4 § frg afess gfaa
afisifial £ fafe aq sqq w7 sy
yrfgr o 1"

SHRI SATYA PAL MALIK: What

is wrong with it?... (Interruptions)

o) woug Gl vl ¢ 7 9% gar
W g ... (=)

=t aegare wfew : Fima adnE
Y Feqig o wieage agEl ifs0
. [=reama)

ot wrere faed <t & 91 ag B

%+ 181 § 341 § azafraa TaArF R
#1 77T §. .. (=)

THE  VICE-CHAIRMAN  (DR.

RAFIQ ZAKARIA): You are readng the
whole report.

SHRI SYED SIBTE RAZI: I an just
concluding.
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SHRI HAREKRUSHNA MALLICK:
How is it relevant? Does it highlight the
Budget?

Wt G fegsd Tl

ag gfaar oY szt ue gr vEY A
st 4T

ag wEwe ¥ W g uFAr
et Ty

FAA 7Z {1 4@ 17, “aram s
%P ot arawr afafam ¥ oerg
% wawa wie ¥ arawmvargi g1 fer
gfgarms oF syif afFar 3 fagfor
ot afdte =aq amy i ffga §
A< T AT 7 F75@ W 52
w79 | FE gHeF A%) T 9w 7 A
fo aramr 3 =7 1A amg 5T R
AT A foar g1 1 g8 9W ac T &
Aax M o ae g3 AT § AAu
wE AT Ad) v 1 # 3 Tdw
YHIF Qw7 3y 95 0 R afs
IH YU BT BAAM 9 § g afoes
gfan afgsifai w1 fafa oF
ATRr A A ArgdE wie w9
AETqAr T7A W A fgdx 1 Ivin
@ H o e ofderfon a7
ATAAAT AT Fowfag a0 everaoy
T Af) § | A Al argy 3
7717 D ArguxT FEq gramarg 1 afx
=t ey Fag & (94 @7 0% Wig [
agr #r fr 3F3andr H mronr
TN AT dy I g0 FA & farg
A7 AT F147 AFMAAT MR FA F AT
agway wfaea afies gfaa afemfo
#r faxfa =9 9 oAt Tfge A
= ATRF A T HATE 57 ARA ALl 6T
T AT (LA H 59 s g1 awar
71 7#fra agara awe d ag wrar e
Fag 12 3 9oy a7 fart Fadw ardf
F aar Aaql fquer § fFa wror § w1
g Iqr7 4T a%aT ¢ | Tay nfafeaas
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[ froag fasg woft)

FiAAT aT 97 A amaxy F1 w1 gar
atfaer & w1 fr 7z g F€ agmar
i ®ET A aZ aM T A¥ 1 wrEer
FraT AT oy aray 3§ gl Fe w90 A
w4z & fa7 wien adl # a7 97 A7
ataq &1 fpdt w17 & ¥a ww § ik
HAT A 9 | ¥4 T AZA M F T
qTH] FAT 43 SALT RIAAR FTHAGAA
T Agaagr gr AT war @ "

greage #x go fA ag 9w
Fa aarsr o arfadr wrgsr i 34
7% WA F we {4533 27 Fa]
(7 9 5 G ¥ | 700 O qer WY
CIT G FAT4T AT G WG TOHGTA
gUAIET AT AQAT | LA APEIT F ATT
T 69 qI2 T A GHG7 FAT§ |
St KAV RIQE © I ATRET A
grafar v fl  awgT w747 |

SHRI KHUSHWANT SINGH (No-
minated) : Mr. Vice-Chairman, Sir, I will
restrict my comments on the Budget only
to the proposals to raise the postal rates as
far as they are concerned with the postage
on books. I do so because I do not think
the proposals have received the attention
which they deserve and I do not think the
long-term implication of this increase in
rates has been  fully realised.
(Interruption) This is also meant for Mr.
Bhandare, who obviously i not concerned
with this...

AN HON. MEMBER: Not concerned
with books?

SHRI KHUSHWANT SINGH: I am
only concerned with the people who read
books and are involved in writing them.
As 1 said, the long-term implication of
the proposal to raise the postal rates has
not been fully realised. Gentlem'en, you
might have seen the report' of the
Federation of Indian  Publishers
protesting against this rise. I do not
hold a brief for

the publishers because they have vested
interest in this business. Although their
profits will be hurt, they have certain points
to make. They will undoubtedly be
compensated by not having to pay
commission, which they do, .to book-
sellers. They will obviously pass on
whatever is the additional burden of postage
rates to the buyer. But three classes of
people are going to be vitally affected, by
this rise in postal rates. They are, the most
important of them all, the people who do not
live in the big metropolitan cities, where
there are no book stores or libraries. Even
take a place in the vicinity of Delhi, like
Ghaziabad or Faridabad. There are no
book shops there and there are a very few
libraries.  These people  will have
absolutely no choice except to get these
.books through post and they will be the
most affected. The second category is the
students who are doing correspondence
courses. They rely almost entirely on
books which come to them by post.  And
finally, the third category who will b'a
affected, Mr. Vice-Chairman, are  people
like you and me who write books and
earn a part of their living through royalties
on these books. Mr.  Vice-Chairman, the
prices of books have gone up enormously
in the last ten years. I do not need to press
the point. You will realise that hard back
books now, even Indian publications,
sell between Rs. 50 and Rs. 100. Art books
like the book by our own Prime Minister
'Eternal India' cost Rs. 250. The latest
publication "Kama Sutra" by Mulkhraj
Anand costs Rs. 800. Even paper backs
like Penguins are not available for under
forty to fifty rupees. Indian paperbacks
printed on newsprints  are now priced bet-
ween Rs. 15 and Rs. 20.

THE VICE-CHAIRMAN  (SHRI®
(DR. RAFIQ ZAKARIA): But that is so
in other countries also so far as the prices of
books are concerned.

SHRI KHUSHWANT SINGH: My
remarks are to the raising oi postal rates
on these books, when they are
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seat by VPP. I do not know whether it
applies to postal rates in other countries.
(Interruptions). Let me, Mr. Bhandare,
explain the point. As for these 'enhanced
rates, for some instances I have the
break-up. For some the postal rates
amount to as much as 45 per cent of the
price of the book and this is what I am
wishing that the Ministry of Communica-
tions and the Finance Ministry would
take notice of. My proposals are two,
very simple on'es and I do not think, will
hurt the Budget or the revenue of thte
Government. There is a concessional rate
in operation for books of the pricing of
Rs. 10 or under Rs. 10. Mr. Vice-
Chairman, you realise that today no book
worth its while is tfeally available at a
price of Rs. 10. I suggest that this
concessional rate should now either be
totally applied to book of all prices or at
least be ra.sed to books up tc Rs. 50. And
th"2 second proposal I have to make is
that money order charges are no longer
applied to books. People who order books
through money order should not be asked
to pay the additional rates that have b'een
proposed. The point is, if this is not
knocked down, I think the implication
will be that the people who will suffer
most will be (1) the entire country. It is
because the rate of literacy is already
dismally low. It is under 40 per cent. It
will be further slowed down if the books
are not available.

SHRIMATI KANAK MUKHERJEE
(West Bengal). VPP charges of the
magazines.

SHRI KHUSHWANT SINGH: About
magazines the hon. lady Member can
suggest, but I am only restricting myself
to books. The rate of literacy in the
country will he slowed down. What is
even more dangerous that the neo-
literates who live in distant towns and
villages, if they are not able t, get books
by VPP, will lapse into illetaracy instead
of our writing them literates, and all that
they will be able to do is to sign their
names only. Finally, Mr.
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Vice-Chairman, the people who will
suffer are, as [ repeat again your
community and mine who make a part of
their living by writing books and on their
royalties which are low enough. If the
sales go down, we will be further
affected by these rates.

Since a lot of poetry is being bran-
dished down in Urdu by my friends on
either side, may I also end by something
which is pertinent again to writers, the
lines of Hillaire Bel-loc that when I am
dead, I hope, it is said, my sins were
discarded but my books were read.

THE VICE-CHAIRMAN  (DR.
RAFIQ ZAKARIA): Shrimati Mohin-der
Kaur. Not there. Mr. Bhandare, Mr Ram
Niwas Mirdha also wants to speak. So,
please be brief. Let us follow Mr.
Khushwant Singh's example. Brevity is
the soul of wit.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: These ar. only
points.

Mr. Vice-Chairman Sir this is the third
successive Budget which our
Government, has proposed. This Budget
has its own significance because this is
the mid year of our Sixth Five Year Plan
and it is a very convenient tim'e when we
can look back, hark back on what we
have done in the last two years. We can
assess what we ate going to do this year
and we can further visualise how far we
will be covering our road on to the goals
which we have set ourselves. And when I
tak of this, I am particulary proud
btecause our party, our Government and
the Prime Minister as our leader, at all
times are guided by our set goals enume-
rated. ..

SHRI SADASHIV BAGAITKAR
(Maharashtra): In the 20-Point Pro-
gramme. (Interruptions).

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): What is this habit of
disturbing the trend and the
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[Dr. Raflq Zakaria]

thinking of a Member? That is not fair at
all. Yes, Mr. Bhandare, please proceed.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Kindly 'exclude
this time! unnecessary interruptions.

As I was telling you, Sir, these goals
were enuniciated in the promises we
made to the electorate in our lection
manifesto. Therefore, the first thing
which we did when we came to power,
with the support and overwhelming
suport and affection of the people of this
country, was to formulate the Sixth Five
Year Plan in a record time of one year—a
very ambitious plan which has an outlay
of Rs. 95,000 cror'es We have the annual
targets for all those plans and those
targets have been discussed more
throughly, more elaborately while
speaking on the Motion of Thanks to the
President for his Address and on other
occasions. I will briefly take you to the
statistics a little later. Bu if one were to
know that we have a 'set' plan as against a
'rolling" plan, which the Opposition
Members had wh'en they were in power,
they will also understand the significance
of our 20-Point Programme. When one
makes a plan, pn'e sets various targets
Like all tilings which happen in the
world, some targets are exceeded, some
targets are equalled and there are a few
which are not equalled, there is a
deficiency and we do not claim that we
excel in every target But let me assure the
House, and through this House the entire
nation, that our Government is making a
Very sincere, a very dedicated, a very
disciplined effort to meet those targets.

Now when you have a plan, when you
have so many fronts to meet, what you
do is you set) down your priorities so that
no matter what happens in other arjeast
in these areas where you seek your
priority, you will not lag behind. And this
is precise3y what the 20-Point Pro-
gramme, which was enunciated by

the Prima Minister on the 15th of January,
has been made for It has, in essence, culled
out the priorities which brook no delay and
in the matter of reaching the targets in those
priority areas, there can be no relaxation in
effort. That is why I do not understand the
criticism of some of the friends in the
Opposition. For instance, the hon. Member,
Mr. Hegde, said: "Why 20-point's?" Now I
have no quarrel if he wants to add 5 points
let him add 5 points. In fact, the Marxists in
West Bengal claim that all these 20 points
are covered by th'air 36-point programme.
But the point is that those of them who are
accustomed to a single-point programme of
Indira Hatao' cannot really appreciate the 20
points which we have. Therefore all I can
say is when I listened to the debate, I was
reminded of what a very leading Member of
the House of Commons said. He said: 'The
task of the Opposition is to oppose and
oppose at all times and propose nothing".
And this is precisely what I find the
Opposition has been doing. I must', through
you, Sir, beseech that we are all engaged in
our nation-building task. We may have
differences. After all it is friction which
leads to progress, but' those differences
should not be carried to a point where you
miss the good points, where you don't co-
operate in (essential areas and yet go on
opposing for the sake of opposition. I would
request the Members on the other side that
there has been an exhortation by t&e
President himself and the time has come
because we cannot now afford to lose this
race, we cannot afford to have anything in
the way of redeeming our pledge to the
millions of our brethren who i live below
the poverty line, and it is"t in this context,
before I deal with the budget proper, that I
would request Members on the opposite
side to modify their stand, accept what is
good and make more constructive points. -
It is not as if we come out with all the
constructive 14iings; that is not our sole
monopoly. We look with humility and we
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will accept all constructive sugges-. tions.
In fact, one of the Independent Members,
Mr. Khushwant Singh, has just now made a
very-valuable suggestion. I don't live on
books but I read them and I am a lover of
books and anything that will reduce the
strain and anything that will bring down
their price I certainly welcome and, to that
extent, I wholeheartedly support what has
been stated and I hope the Finance Minister
will look into it.

Now, coming to the budget proper, I am
going to deal with the various aspects which
have been raised by the Opposition. But the
budget is an exercise for that particular year.
Therefore, if you expect that the budget is a
magic wand by waving which you can
remove poverty, then I think there is a very
serious misconception in the minds of the
Members because they ought to know
whether within the compulsions of the year,
in the backdrop of the circumstances which
exist, the Government has made an earnest
effort to balance the budget in a manner that
it promotes its policies and brings certain
reliefs to its citizens. In the context of
today's things, there are three things which a
budget must tackle. Above all, the budget
must contain inflation because all Members
will agree with me that inflation is the
crudest taxation possible on the poorest of
the people and, therefore, it becomes the
primary duty of the Finance Minister to
avoid inflation, to bring it down and to pre-
vent it. A little later I will deal with the
manner in which the hon. Finance Minister
has sought to tackle this problem. The
second thing which is very important is to
see that the bud-1 get promotes industrial
and agricultural growth because without
greater production there cannot be really a
curbing of the very evil conditions which
exist in our society. After all, one of the
main things, which results in the
proliferation of black money is less
productivity and therefore to that extent
there should be a serious
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and an earnest effort through this
budgetary exercise, of promoting in-
dustrial and agricultural growth. You will
find. Sir, that even this test is mor, than
amply satisfied—I will deal with the
details a little later. Last hut not the least,
the budget must encourage savings and I
find that the budget also satisfies the test
of encouraging savings. When we S°
around, we find that almost all eco-
nomists have termed this Budget as a
good Budget. Now, as I said in the
beginning, there cannot be a model
Budget, there cannot be in the words of
Mr. Palkhivala, a Budget of one's dream.
It is just not possible with 300 million
people living below the poverty-line and
the growing population, to which I will
come a little later. And therefore one
finds...

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Mr. Bhandare, you are
leaving everything to be taken up later.
You have already taken 15 minutes.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE; I have taken only
10 minutes. I am looking at my watch and
the clock. I have taken only 10 minutes.
Do not add five minutes to it. One finds
from the newspapers that there has been a
great reception to the Budget from the
common man. Gone are the times when
there used to he queues for buying tooth-
brushes, toothpaste, soap, radios, TVs,
refrigerators. The commodity prices have
not been affected. May I ask those who
want to say that this has resulted in
inflationary tendencies one question?
This Budget was presented on the 27th of
February, almost a month has gone by:
will they point out what commodity
prices have risen? I have taken some
pains to ascertain week by week whether
as a result of this Budget any of the
commodity prices have gone up and I
must say that at least to the limited extent
that I have tried to ascertain myself I have
found nothing to show this trend.
Others are cer-
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tainly welcome to show this. If it were
there, I know that during the last three
weeks the Members from the other side
would not have wasted a minute to point
out that prices had risen. The very fact
that they have not done so clearly shows
that it is not the case. The Budget,
therefore, is a common man's Budget.

With all these three things said, I come
to one point because there has been a lot
of criticism against this Budget saying that
it casts a shadow of the IMF loan, that it
puts condi-tionality, that it has been
dictated by the IMF and that it is not a
proper Budget. Now, will they point out a
single area in which we have deviated
from the Sixth Five-Year Plan, the Plan
which was finalised long before we
negotiated or got the IMF loan? It is
surprising because in this attack we find
the pro-Americans on one side and the
Marxists on the other. In fact, when I talk
on the I.M.F. loan, I remember that Dr.
Ashok Mitra had come out with a book,
the West Bengal Government had come
out with a book. In the first instance, they
expected that we will not get the IMF
loan; and they went on saying in the
Lobby here, the Members from hte
Opposition; Let Mr. Venka-tarama, go
there, but he will never be able to get this
loan. But, looking at the disciplined
performance of our Government, the IMF
loan was granted. And the, they came out
with this book, with which we have dealt
at length when there was a debate on the
IMF loan. I only want to point out what
Dr. Ashok Mitra has to *'y about this
shadow of the IMF loan. I am reading
from the Economic Times. This is Dr.
Mitra's statement:

"The commitment to implement
certain conditions agreed to when India
signed IMF loan became obvious from
certain proposals, especially those
which will encourage private sector
and help boost exports. Dr. Mitra
said the
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exemption of wealth tax on plantation
products like tea, rubber, cardamom,
coffee will give a fillip to the big
plantation owners. The Union Budget
has  proposed higher rate of
depreciation allowance, for example,
for those industries which go in for
energy saving and conservation
measures, which will give only big
industrialists and exporters added
incentives, said Dr. Mitra."

These are his objections. The first
objection is that, we have boosted up the
energy sector. Now we must say that as
early as in August 1980, in one of my
very first speeches on the Maruti
acquisition, I had said that there are two
capital "Es" which will rule the future of
our country. And those are energy and
export. I was glad that in the Sixth Five-
Year Plan the largest outlay was placed
on energy. We welcomed it. Every Mem-
ber welcomed it. And even if this is the
shadow of the IMF, it is in our interest As
you all know, th, oil production is the
very blood supply of our national
economy, and anything we do to increase
that production to conserve oil is to be
welcome. But, if these are the factors,
then, I should say, "Let there be more and
more shadows of the IMF conditionally."
All that T cay say is that so far as the
plantations are concerned, you will know
that the agricultural wealth-tax itself has
been abolished and that most of these
plantations are with the corporate com-
panies who do not pay any wealth-tak.
Therefore, I will end by saying that those
who are talking of the IMF shadow, are
really chasing a shadow and missing the
substance of this Budget.

One thing to which I want to invite the
attention of the House is that whe, they
talk of 300 million persons being below
the poverty line, everyone seems to miss
the point, and the point is that over the
last decade the population has rise, at
the rate of
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13 million every year. Today it stands at
about 68 crores, maybe 70 crores. And il
we go On adding to the population, to
make my point a little more vivid, you
will find that we will have to have
additional 12.5 million quintals of food
every year, 18.8 million additional metres
of cloth, 126,500 additional schools.
School buildings cannot rise in time to
meet the demand of the new crop of the
school children and a school will have to
be built every additional minute, round
the clock to accommodate 145 million
school-going children, we will have i, 20
years, only 7000 days away; and we will
require a big army of one per cent of the
increased population as teachers and
additional houses and new jobs.

SHRI SADASHTV BAGAITKAR:
The best thing would be to do away with
planning.

THK VICE-CHAIRMAN (DR RAFIQ
ZAKARIA): Mr. Bagaitkar, please.
Never mind, Mr. Bhandare. Please ignore
this interruption and proceed.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: You may deduct
three minutes.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA). Not three minutes.
Never mind.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: The point which I am
making is that nobody, not one person, has
Said that in 1950 when we were only 27
crores. people died in millions because
famine and starvation. Today we are 68
crores and nobody dies of starvation. We
provide food for all. It is really surprising. I
. can tell you, Mr. Vice-Ch airman, Sir, that
even if the ipost advanced, the most
prosperous and the largest nation like the
United States of America', was' faced with
this situation, that would not have been
able to fulfil it, and its position would have
been even worse tha, that of our country.
They just ignore the main thing. I hold the
Opposition fairly
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responsible. When we were going ahead
0, this front of family planning, they used
it ag a political capital and set the clock
back. They will have to answer our nation
for their default. Luckily only yesterday
in thte National Development Council it
was pointed out that family planning was
catching up and today I find that there is a
provision of Rs. 245 crores in this
Budget. And I am glad that we will bring
this movement of family planning back
on its rails and see that we ultimately
share prosperity among the citizens of our
country and " divide poverty.

There is one point which I want to
make and which is of considerable
importance. Today you find that our
defence allocation has increased beyond
Rs. 5,000 crores; it has increased from
Rs. 4.600 crores to Rs. 5,100 crores. In
the meantime, our neighbour Pakistan has
bee, acquiring very sophisticated
weapons like F-16s, getting very near to
explosion of a nuclear bomb and
obtaining over 3.2 billion dollars of
economic and defence aid. And if
yesterday's reports are any indication,
their budget for defence production and
defence  expenditure has increased
considerably. Though they show a budget
of 1600 million for 1981-82, what is not
taken into account is the free gift of seve-
ral important arms they get from China
and the Arab countries. A substantial
portion of the equipment supplied by
China has either been an outright gift or
has been highly subsidised. The resources
provided by some of the West Asian
nations for modernisation of Pakistan's
Army were not reflected in their budget.
Fairly large amounts of defence ex-
penditure were concealed. They have
created a situation where the no-war pact
negotiations have broken down. And
according t, the latest report, as of
yesterday, Pakistan has two army corps
facing Soviet troops on the Afghanistan
border, while it has five army corps, 13
military  divisions, two  armoured
divisions and four independent armoured
brigades on the
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Indian border. May I assure the hon.
Finance Minister, not only on my behalf
but on behalf of the whole nation, that this
nation is prepared to sacrifice to the
utmost, to the last drop of blood, to the
last shirt that one possesses, so that the
sovereignty of this country and the liberty
of its citizens are preserved, only one
thing I would say as to what may happen
when Pakista, goes nuclear. I have read a
very interesting book, by one of the great
political authorities, called "apocalypse".
Nuclear catastrophe in world politics by
Louis Rene Beres. He says that a nuclear
war may occur in one of the three
contingencies: (1) nuclear war between
super powers; (2,) between smaller
nuclear powers; (3) use of nuclear
explosions by terrorist groups. He
eliminates the first. He says the chances
of the third, that is, explosion by terrorist
groups, are not much But he puts the
chances of a nuclear war at the hands of a
smaller nuclear power highest. For this he
gives seven reasons. I cannot quote them
because the time at my disposal is very
small. But on, of the reasons, he says, is
that when smaller powers get possession
of nuclear arms, they are prone to start a
nuclear war. He says that they may prove
reckless in nuclear brinkmanship under
competitive reasons. Seven reasons are
given. I do not want to quote them. But he
says that because they have unstable Gov-
ernments, they are likely to indulge in
this. So 1 would like to say that' this is a
national issue and on this Score, at all
times the Government should be in a state
of preparedness, and even if we have to
pay more, we will do so without
grudging.

There are two measures which have
been welcomed. One is the Capital
Investment Bond because the return is as
much as 50 per cent. One of the leading
economists, Dr. Brahmanand, has called
the Capital Investment Bond as
"Kamadhenu". And though
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the Finance Minister has taken credit for
Rs. 350 crores, a modest estimate of all
today is Rs. 500 crores, and some hope
that even, the figure of Rs. 1,004 crores
will be exceeded. Add to that what we
have done in the energy field. The prices
of crude have fallen, the production of
crude has Increased, and I am quite sure
the hon. Finance Minister will get
another Rs. 500 crores from that are, of
crude.

Then there are' some suggestions which
I want to make. Here I must also
compliment the Minister for the cash
security certificates. They will help th,
common man—the rikshaw-puller, the
taxi driver, the peon in my office, and the
very small people. Rupees five thousand
will become Rs. 15000 in ten years and
with an insurance. I was wondering
whether the hon. Minister of Finance will
consider removing the age limit of 18 and
45. T may want to gift it to my daughter
who is 15 years old—this cash security
certificate. H, may post, pone the risk up
to the age of 18. He may also say that if
the death occurs within the first two years
the insurance aspect of the cash security
certificate will not be there. But let him
extent that limit to 55 or 50 and lower the
limit from 18 to 12 or 13.

So far as capital investment bonds are
concerned, I would like the Minister to
make them negotiable though he may not
permit borrowing. Let him make them
negotiable so that if there is need the
person may negotiate it and get his
money back.

I would like to make a Jew suggestions
for which I need a couple of minutes

The honourable Finance Minister > has
done well in giving a large impetus through
capital gains for building a house. But if his
whols idea is to bring black money into a
channel of fruitful production, may /
request him—I am happy that he is here
now—to extend the avenues, to extend the
channels, i, which these capl-
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tal  gaing can be brought in.
For etxamplje, he may mate agricultural
bonds, started by Shri Charan Singh and
quite forgotten by people by ,ow, a little
more attractive. Th, rate of interest conti-
nues to be very, very low. Let him make
it more attractive. He can also permit
investment of capital gains in bonds
floater by Industrial Finance Corporation,
IDBI, ICICI and soma other new
companies. There is one suggestion |
want to make. He has restricted it to one
house. Why restrict it to one house? Let
people build as many houses as they can
because the, they can come under Wealth
Tax and they can also come under other
kinds of taxation. Let the houses be
multiplied so that people will go and live
in those houses.

Then, he has selected 38 items for
excise. One must congratulate him on the
measure. But he has given it only one
year. He knows there is a period of
gestation and he also knows before a
policy can succeed a certain minimum
period will have to go. May I, therefore,
request the hon. Finance Minister to see
that this excise exemption for this type of
commodities and articles and goods will
continue for a period of three years to
create a greater incentive and a right
climate.

Budget (General) [16 MAR.

Then ther, are some areas in our
economy which are facing recession.
What is happening is that these items are
brought, imported, from outside under an
OGL—Open General Licence —and the
duty on them is so low that when they
come, when they land, some of the
medicines, for example, one finds, China
has entered the market and they are
cheaper than what we produce here and
that results in our production remaining
idle, our capacity remaining idle. I
would, therefore, suggest two things. Be
very selective about putting items in the
OGL and even if you have to put them in
the OGL, you jackup the customs duty so
that their import becomes very
unremunerative. Now [ have to make a
very humble suggestion, a very
necessary suggestion.
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ihis concerns professionals. I find that in
the income tax law there is no relief
whatsoever for the medical expenses of
professionals. What is surprising is that a
sum of Rs. 5,0001 per year is allowed for
professionals for entertainment. But they
are ,ot allowed anything for the medical
treatment of either themselves, or their
wives or children. I think the time has
come to rectify this error because if the
professional is unwell, not only he cannot
earn anything, but he has to spend out of
his savings for treatment. This will
generate black money also because, as
you know, doctors are always paid in
cash. I would say (hat all professionals
should be encouraged by giving them this
benefit provided they pay through their
books for their medical expenses.

I wholeheartedly support this budget
which is going to curb inflation, which is
going to increase production in the year
of productivity and, abov'i all which is
going to encourage thrift and savings in
our country. Save and do not pay tax;
spend and pay mor, tax. This seems to be
the motto of the Finance Minister and I
wholeheartedly congratulate the Finance
Minister for these three excellent and
outstanding features of his budget.

With these comments, I commend this
budget to this House.

SHRI DIPEN GHOSH (West Bengal) :
Mr. Vice-Chairman, I must thank my
friend, Mr. Bhandare, for discharging his
duty, as an Advocate of making a non-
event a, event. I thank him at least for the
labour he has taken for this. But I cannot
thank the Finance Minister for his budget
because the budget which he has pre-
sented to Parliament on the 27th February
betrays  the influence  of  the
conditionalities of the IMF loan at the
highest levels of the budgetary policies of
the Government.

Mr. Bhandare wanted to know the
specific field where the IMF condi-
tionalities did manifest o* reflect.
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[Shri Dipen Ghosh]

For the information of Mr. Bhandare I
would tell him that one of the basic
conditionalities put forth by the IMF
while granting us their loan was a change
in th, ratiy of the tax pattern between
indirect taxes and direct taxes. If he goes
through the calculations, he will find that
within the additional taxation to the tune
of Rs. 533 crores proposed, th. ratio
between the more explicitly stated
indirect taxes such as excise and customs
duties as distinct from the implicitly
introduced iditfect taxes as mentioned
above, and the direct taxes such as
income tax and corporate taxes, has
alarmingly approximated to 3.5:1. This is
the specific field where the IMF
conditionality manifested itself.

The second point I want to stress upon is
that though this is the Union Budget, the
Finance Minister has to take the country
as a whole and his budget should look at
the question of development of the
States. 3.00 P.M.
But, Sir, if we go through this year's
Budget provisions, we will see that
the last year's Budget proposed to
increase the States' Plan outlay by
22 per cent though the overall in-
crease in the size of the Annual Plan
or Plan outlay was only 20 per cent. In
other words, the step-up in the States' Plan
outlay was larger than that of the Centre,
according to the Budget estimates for 1981-
82. But this year Sir, if we go through the
Budget provisions, we will find that while
the overall Plan outlay is slated to
g0 up by 21 pter  cent, that of the
States would only increase by
14.4 per cent as compared to 27.7
per cent in the Central sector. It i
indeed a very sharp decline considering
the fact that in the last Budget the
percentage increase wag relatively higher in
the States' Plan  outlay. Some of the
States like West Bengal, Kerala, etc. already
face the danger of no increase
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in their Plan outlay from year to year
and, after this, the State Plans will suffer
and, for that matter, the States' people
will suffer.

Another point that I want to draw the
attention of  the honourable Finance
Minister to, Mr. Vice-Chairman, Sir, i
the step-motherly attitude shown towards
West Bengal in this particular Budget. To
cite an instance, I would say that the
Budget has * provision of Rs. 53.41
crore, for the development of eight major
ports in the country including Calcutta.
A closer examination of the details
would reveal that while for the other ports,
the expenditure envisaged is mainly for
the development work, in Calcutta, Sir, it ig
by way of subsidy for dredging of the
Hooghly river. Mr. Vice-Chairman, Sir,
you know that the Calcutta Port Trust
receives a subsidy from the Centre
representing  eighty per cent of
the expenditure on the maintenance and
dredging of the Hooghly river. The
Budget provides Bs. 10 crores  for the
payment of the subsidy. But, in the case
of the other ports, the allocations are
for expansion and development work.
For example, in the case of Bombay, the
funds have been allotted for the work
On the fourth oil berth and the general-
cum-cargo berth. I, the case of Madras, it
iy for the construction of the outer
protection structure and expansion of the
Jawahar docks. In the case of Tuticorin,
Sir, it is for the construction of a coal jetty
and, in the case of Kandla, it is for the
construction of an oil jetty. But, Sir,
no  new construction has bee, proposed
either for Calcutta or for Haldia.
And, ironically, the Budget mentions the
inadequacy of ship-repairing facilities in
the country and, for that purpose, it hag
earmarked Rs. 8 lakhs for
consultancy fees to prepare a detailed
project report for a 15-year perspective plan
for it. But no location has been mentioned
though Haldia was once declared at
least fo have a ship-repairing
organisation. So, I do not know why the
Unio, Finance
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Minister was so a pathetic towards the
State of West) Bengal. I wonder whether
it is because of the fact that he could not
come to the Lok Sabha twice, having
been defeated, and again he could not
come to the Bajya Sabha from West
Bengal and that was why he had to go to
Gujarat. I do not know whether, for these
things, he wants to wreck vengeance on
West Bengal and that i; why he has shut
out Calcutta port when all other ports
have been allocated funds for
development. The third point I want to
emphasize is that Mr. Bhandare wanted
to say that this Budget would benefit the
poor pteople and many times he referred
to the percentage of the people living
below the poverty line. I am glad that at
least he had some tears to shed for the
people living below the poverty line.

AN HON. MEMBER: Crocodile
tears. 5

SHRI DIPEN GHOSH: I do not know
whether these are crocodile tears. But he
shed tears. But what I am saying is that
while proposing the tax measures, Mr.
Vice-Chairman, you must have noticed,
the Finance Minister provided certain
relief in the case of income-tax. The
proposed relief relates to people with
annual income approximating between
Rs. 20,000 and Rs. 30,000. According to
the national income statistics, Mr. Vice-
Chairman, Sir, this income range falls
within the top 5 per cent of income
brackets, and naturally it is clear, by
suggesting thi; measure whom the Union
Finance Minister wanted to benefit.

THE  VICE-CHAIRMAN (DR. 1
RAFIQ ZAKARIA). Are you against it?

SHRI DIPEN GHOSH: No, I am not
against it. [ am saying that it is not for the
poor people at least out for certain higher
income groups.

Regarding exemption from Central
Excise and Customs duties, this ex-
emption has been given to some items
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like water coolers, water filters and a few
other itemg used by students like pencils,
erasers, etc. According to the National
Sample Survey, the expenditure by the
really poor on these items is 'zero' or an
insignificant percentage of their income.
So naturally there is no relief in this
budget actually for the poor people, let
alone those living below the poverty lin*.

As regards inflation, the Finance
Minister has also claimed that it would
help contain inflation. Members on the
other side have also applauded the
Finance Minister's statement and stated
that it would help certain inflation. But I
want to say that it would not help contain
inflation. On the contrary it would
accelerate the inflation. You will see that
already the prices of many items were
increased by administrative decisions.
Mr. Bhandare wanted tc know the items,
the prices of which have increased after
the presentation of the Budget and before
he spoke here, within one month. Mr.
Bhandare forgot to mention that before
the presentation of the Budget the
Government had altfeady increased the
prices of certain goods through
administrative decisions, and because of
that the prices of some commodities have
gone up. And another thing, the effect of
the Budgetary proposals on the prices of
commodities would actually start
recording after a certain period. You
know how particularly this deficit
financing helps increase the prices.
Yesterday, the hon. Finance Minister
made a statement about the dearness
allowance to be paid t, the Central
Government employees. As you know,
the Central Government employees are
paid dearness allowance for every 8 point
rise of 12 monthly average in the cost of
living index. And in January, 1982 the
average index level reached 440. In
December it was 432. So within one
month it rose by another 8 points. And in
the meantime it had also gone up. That is
why T am telling that actually this
Budget will not help contain inflation.
On
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[Dr. Dipen Ghosh] the contrary, it will
accelerate the in-fla ionary pressures. The
price, have already been increased. The postal
rates, the telephone rates, the telex rates,
railway freights, petrol prices and the prices of
o0 her goods have already increased. These will
start telling upon the general price level. It has
already started telling upon the general price
level. Lastly, I wan'; to point out one thing
which my colleague, Mr. Khushwant Singh
has already mentioned. He has rnade a very
strong plea for giving relief to the publishers
from the higher pos'al rates of sending book
to the readers. He perhaps forgot to mention
one more point in this regard, i.e. the higher
pos!al rates for sending newspapers to the
subscribers. I am not holding any brief for the
monopoly houses of the newspapers.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): To which Mr. Khushwant Singh
does?

SHRI DIPEN GHOSH: That is why
perhaps Mr. Khushwant Singh was a little
shaky in dealing with thig question. However,
I am holding brief for the small newspapers
and the periodicals. Sir, you know that these
periodicals, magazines and small newspapers
are sent to subscribers throughout the country,
particularly, to the people who live in the
villages. If we are to send these magazines to
these people, then the high cost of sending
them to the subscribers will tell upon the
organizers and the owner, of these small
newspapers and the periodicals. I would
suggest reconsideration of this particular item
by the Union Finance Minister.

Finally, I would appeal to the Finance Minister
to make a review of the budget estimates and

allocate more funds for States, particularly West

Bengal from which I hail and which State I
represent here. I also appeal to the Financg
Minister to allocate funds for the cons'ruction

and expansion of Calcutta and Haldia poris and
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for other industries also. I want to stress one
point here. The West Bengal Government had
allocated 100 acres of land for the
construction of an electronics industry in Salt
Lake area. The Central Government has not
sanctioned the project on the ground that
Bengal being a border State, it cannot have
electronics industry. I am sorry, I am no', an
expert in defence matters. Yet, so far as my
knowledge goes, in today's warfare no part of
the country is immune or safe from the
striking range of o her big powers. (Time bell
rings) If we go by those norms, then there are
many Slates or areas wher>a no industry can
come up. Therefore, I would suggest and urge
upon the Government of India, through you,
to alloca'e funds for those industries for which
projects and proposals have been sent by the
West Bengal Government to the Union
Government.

Thank you, Sir,

N Ko Fo K (wey 21w :
AT, wfl gt frd 2w &
AAT H4) gard goq faw w4
WL H AW oaar @ W wad
§AT 940 7AW 20 wrfaF A @ 4
Jaundiced eye sees everything yelloy,
2 TAF Zwa T Fifw mial
T¢ AT F4q0 970 gar & w2 997
g2 F9 I avg F awr m@r W@
&1 T 72 agl Ay e gart woa
A & wees fpadl Foaqae §
frat dra 8 1 7 Farr @ adl wiw
dl g4 AT A7 B qA9T T &
WT | FAR awdls g7 v g R
9 T AT Y IR A A F A
¥ LT AN AT A | 347 7w
CARVINE (1 (. (O X N P
U% s7%d U (T FT qAT B
Aie qZ AR, AT aqr Ra
fafl dr @3 B v mr awar
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STATEMENT BY MINISTER
Change of Location for a Second Nest
Steel Plant in Orissa

THE MINISTER OF STATE IN THE
MINISTRIES OF INDUSTRY AND
STEEL  AND MINES (SHRI
CHARANIJIT CHANANA): As the lion.
Member, are aware, Government of India had
decided to locate the second new steel plant
at Paradip in



